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UJtged forcible parade of   naked woeTncn 
in village Hosahalli, District Raichur, 
Karnataka 

THE VICE-CHAIRMAN (SHRJ 
JAGESH DESAl):We are adjourning the 
House at 3.45 today because of the exhibition 
on Sarvepalli Redhakrishnan. 

Shri Bhajan Lai to make a state-meat. 

STATEMENT BY MINISTER Regarding      
Procurement/Minimum Support prices of 
Rabi Crops of 1988-89 
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SHRI VITtf ALRAO   MADHAV-RAO 
JADHAV (Maharashtra): Sir, firstly I would 
like  to welcome the increase in 
theprices]which has been announced  by   the 
hem.   Minister of Agriculture.    I am aware 
of the fact that last year he had raised the 
price of wheatTromRs.163 toRs.173 and now 
he has raised it to Rs. 183 p;r quintal, which 
means in one year hi his raised the price by 
Rs. 20 per quintal.   This is a very welcome 
step which the hon. Minister has taken. For 
birley, the price has teen in. creased by Rs. 
10 and the minimum support price for gram 
of fair average quality has been fixed at Rs. 
325, which is Rs. 35 more than that of 1938-
89.    In the case of safflower it is Rs. 25 
more and for mustard it is Rs. 30 more.    It is 
a welcome step, but there are a   few doubts 
in my mind.   Whatever prices are fixed by 
Government of India,   areth^   same being 
given to the farmers?    That is a very 
important  aspect.    Whenever there is a 
bumper harvest, the exploi- 
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 tation is also hamper m the matkst. 
Why I would like to raise this issue is 
because this year we are having an 
unprecedented monsoon. We are h i v i n g  
bitter rainfall throughout the country. 
{Interruption) There should be a break also. 
From the agricultural point of view, if there 
is continuous rainfall for three months, you 
will not find a single crop on the land. So 
there should be a break also. Winn we look 
to the monsoon this year, it has rained so 
much and if it properly utilised, we can 
harvest the maximum yield which we could 
not do since Independence. Now when the 
bump;r yield is there, if there is no 
marketing arrangemeni. again some of the 
traders will go into the market and purchase 
the farmers produce at a veryflow price. But 
they will sell it at the same price to others or 
to the Government and thereby exploit the 
profit. So what is your po.ition regarding 
abolishing the middlemen from the market. 
Unless you abolish the middlemen from the 
market, the farmers will not get social and 
economic justice. 

Second point is. may I ask the hon. 
Minister if these prices are fixed as p-;r the 
recommendations of Agricultural Cous and 
Prices Commission of so, whit arc their 
recommendation and on what basis have 
they made those recommendations? What is 
th; co>t of cultivation for each of  the crops. 

Secondly.. .. 
THE VICE-CHAIRMAN (SHRI 

JAGESH DESA1): No, thirdly and lastly, 
because we want the Minister to reply also. 

SHRl VITHALRAO MADRAS RAO 
JADHAV. That is all right, but it is a very 
important issue. 

THE VICE-CHAIRMAN: (SHR1 
JAGESH DESAI): 1 do not mind it, 
hut because we have to adjourn the 
House at 3.45 and we want the reply 
of the Minister also.............  

SHRl VITHALRAO MADHAV-RAO 
JADHAV: I know that, Sir, but there is no 
major opposition parly also there.. . .only 
Mr. Matto is there. 

May I ask the Minister whether we have 
a policy decision that the profession of 
agriculture should be declared as an 
industry? 

Now. there are different agro-climatic 
zones and different crops are grown in the 
different agro-climatic zones. So. what are 
your criteria for calculation of the prices of 
the different crops, based upon the different 
agro-climatic zones? 

THE VICE-CHAIRMAN (SHRI 
JAGESH DESAI): Mr. Jadhav, you have to 
allow others also to speak. 

SHRl VITHALRAO MADHAV-RAO 
JADHAV:l would like to tell the 
honourable Minister that when the 
agricultural production is more, unless you 
create more industries, unless you create 
more food processing plants, unless you 
create agro-based food industries, the total 
harvest or total production which comes 
into the market cannot be consumed. So, 
what is your arrangement for that and what 
is your programme to create new agio and 
food processing plants under the separate 
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of the  Public Distribution pipeline. Unless this 
distribution pipeline is replenished, because 
we have saved the situation as a result of the 
drought last year only when we had enough 
stocks, and when you are not able to get it at 
the rates fixed, we can not replenish it 
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THE VICE CHAIRMAN    (SHRI 
JAGESHDESAI):The  House   now 
stands adjourned and will meet again 
tomorrow, Tuesday, 6th September. 1988 at 
11.00 A.M. 

The   House   then   adjourned   at fiftyone 
minutes past three of the clock till eleven of the 
clock on Tuesday, the 6th September. 1988. 
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